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(b) If .a, the deIIIiII ttwr.of MClthe rN80nI for not 
uttIiIIng the machines property; 

(c) whether the infrutruclural fIIc:IIIIIe. .. provided 
to the Nid Inetltute; 

(d) If eo, the detIIIJ. theraof; and 

(e) If not, the at..,. propoaed to be taken by the 
Union Government to provide Infrutructure to the 111IIItute.? 

THE MINISTER OF LABOUR (DR. SATYANARAYAN 
JATIYA) : (a) No Sir. Aa reported by the Directorate of 
Employment & Training. Uttar PradHh, machl,.. MCI 
equipment procured under the world Bank aaaIated 
vocational InduatriaJ Training InIIiIutea in U.P. 

(b) Question does not ariN. 

(c) and (d) Infraatructurai facilities .uch .. provIeton 
of buIIdinga & ala" haw been provided to the ITI. CCMnd 
under the project. A total of 82 noa. of civil works have 
been appointed under the Vocational Training project. The 
neceuary equipment to run the varioua cou..... ia aJao 
available. 

(e) QUHtion does not ariN. 

{English] 

Adult8nttlon of Synlhedc T .. 
In eTe T .. 

900. PROF. AJIT KUMAR MEHTA : Will the Mlniater 
01 HEALTH AND FAMILY WELFARE be p1eued to Itate: 

(a) whether the Goveinmenl are aware that eynthetic 
lea is being mixed In eTC loose tea In Jalpalgurl, Weal 
Bengal; 

(b) If 80, the reasonl for luch adulteration; MCI 

(e) the action taken by the Gov.rnrnant to restrict 
such adulteration in eTC looN tea? 

THE MINISTER OF STATE OF THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRI DALIT 
EZHILMALAI) : (a) No such adulteration hal been ,..,orted 
to the Government. 

(b) and (c) Do not arlaa. 

{Tran.tion] 

ClMIIN of Supr IIlIIa 

901. SHRI'ADiTYANATH: WIN the MInItdar of FOOD 
AND CONSUMER AFFAIRS be pIuaed .to ..... : 

(a) whether the Government prapoaa to c:Ioaa down 
the Ghughll and PIpraJch sugar milia In Uttar PnIdaeh: 

(b) If . eo, the reaaonl therefor; 

(c) wMIher any 88I8asment of aflacled cane 
growers hae bean made In the alate; and 

(d) If eo, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
FOOD AND CONSUMER AFFAIRS (SHRI SATYA PAL 
SINGH VADAV) : (a) The CJhughli and Pipraich units belong 
to the U.P.Stata Sugar Corporation Ltd. • Government of 
Uttar Pradelh undertaking. According to the information 
rec:eiwd from the U.P. State Sugar Corporation Ltd., than! 
il no propoaaI to cIoN down these sugar milil. 

(b) to (d) Does not arisa. 

U ..... on of Sc8vII ....... 

902. SHRI JAGDAMBI PRASAD YADAY : WIll the 
Minister of SOCIAL JUSTICE AND EMPOWERMENT be 
pIeaaed to atata: 

(a) whether the Government haw impIarnanted a 
acharna titled "Central Schema for LibaraIIan of Scawnge .... 

(b) If eo, dataiJa thereof; MCI 

(c) the number of the ecawngarI In Bihar benefited 
80 Nr under thi8 schema during the lut ttna YUf8? 

THE MINISTER OF STATE OF THE MINISTRY OF 
SOCIAL JUSTICE AND EMPOWERMENT (SHRlMAT! 
MANEKA GANDHI) : (a) and (b) Vas, Sir. The Miniattyof 
Welfare Is Implementing the Nationlil Schema of LibanItien 
and Rehabilitation of Scavengers and thair depelldenlla 
Iince Mardi, 1992. The Schema cOft1)riaaa of thrw 
components, viz .. 

(i) Time bound programme for identification 
of acavanoel'l and thalr depandenta and 
thalr aptitude for aJtamativa InIde through a 
survey. 

(II) TMlnIng In identified tnIdea for IC8W111g8I'1 and 
their depelldents at the ,...... local Training 
lnaIItuliontIICe of vartoua departments of 
State Govemrnant, Central GcMrnment and 
other Nmi-Government and non-Govemment 
organisation. 

(III) Rehabilitation of ....... in vMoua, trIIdea 
and occupatioM by pnwidIng aubaidy, me .. 
money loan MCI bank loan. 

(c) AI reported by the State Government the 
fallowing number of acavengera have benefitted In the State 
of BIhar dUring the put three years: 
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No. of Scavengers 

1995·96 

1996-97 

1997·98 

98 

204 

73 

...ucIpdan of Incllan 011 Corporation 
In Poww Sector 

803. SHRIANANO RATNA MAURYA : Will the 
MIniIIer of PETROlEUM & NATURAL GAS be pleased to 
... : .1 

(a) whether Indian Oil Corporation has any proposal 
to enter in power generation . sector; 

(b) if so, the details thereof; 

(c) the total capacity of the power plants 10 be sel 
up by the I".., Oil Corporation; and 

(d) the amount likely 10 be spent on these plants? 

THE. MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM ANO NATURAL GAS (SHRI SANTOSH 
KUMAR OANGWAR) : Ca) to (d) IOC proposes 10 develop 
four residue based Power Projects close to ~ refineries 
at four locations i.e. Panipat (Haryana), Savli (Gujarat), 
KoeikaIen (UP) and HaIdIa (WB) Also a 120 MW project 
has been planned to be eet up at Bhalinds (Punjab) in 
joInl venture with PSEB. Details of capacity and likely cost 
of these projects are as under. 

Project Capacity Project Coat 
IocaIion (MW) (Ra.crores) 

Panlpat 301 1528 

Savli 500 1670 

KoeikaIan 110 418 

HaIdia 500 2500 

Bhatinda 120 366 

R...",...on to Backward CIa ... . 

904. SHRI BHASKAR RAO PATIL : Will .... Minister 
of SOCIAL JUSTICE AND EMPOWERMENT be pleased 
to atate: 

Ca) whether thlt Government have decided to 
provide reeervation for backward cl_ In educational 
inetilulonl; 

(b) If so, the details thereof; and 

(c) If not. the reasons therefor? 

THE MINISTER OF STATE OF THE MINISTRY OF 
SOCIAL JUSTICE AND EM~~ CSHRIMATI 
MANEKA GANDHI) : Ca) to (c) A propauI to provide 
reservation to other backward CI..... In educaUonal 
lnatitulions ;. under e~. 

(English] 

Se~"'" Ministry For North-Eaatem Stat •• 

90S. SHRI K. A. SANGTAM : 
SHRI K.S. RAO : 

Will the Minister of HOME AFFAIRS be pleased to 
state: 

(a) whether the Government propose '0 have a 
separate Ministry for North-Eastern States: and 

(b) if so, the objectives and the likely composition 
lhereof? 

THE MINISTER OF HOME AFFAIRS CSHRI L.K. 
ADVANI) : (a) and (b) There Is a separate Division dealing 
with the North Eastern affairs in the Ministry of Home 
Affairs. The problems of the North Eastern State receive 
special attention in the Home Ministry. 

{TtamJI.tion} 

LPG Agencle. 

906. SHRI SURESH CHANOEL : 
SHRI R.S.GAVAI : 
SHRI PRABHASH CHANDRA TIWARI : 
SHRI MULLAPALLY RAMCHANDRAN : 

Will the Miniater of PETROLEUM AND NATURAL GAS 
be pI.ased to .. te: 

(a> the number of L.P.G. agencies allotted in each 
Slale till data; 

(b) the number ouI of thoee agencies allOIIed to SCI 
ST, handicapped. freedom flghte,. and .. ......-.men 
separately State-wise; 

(c) the datails of adv8rtiBfmen18 publiahed to allot 
LPG agenciaa In each Stale during the Iaat tine ye .. : 

(d) the number of applications pending for approval, 
State-wise; and . 

(e) Ihe number of new agenclea propoaed 10 be 
allotted during the current year alongwlth their location., 
State-wise? 

THE MINISTER OF 'STATE IN THE MINISTRY OF 
PETROLEUM AND NATURAL GAS (SHRI SANTOSH 
KUMAR GANGWA~) : (a) and (b) ~ on 1.4.' •. 1324 


